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Government of J<~mm 

Social Welfare 0 u and Kashmir 
C. . cpartment 

tvtl Secretariat .... ·-
Notifkalion 

Jammu. the \c., . · Ar •1 , • ~ Jrl I -018. 

SRO· \ b 0 n exercise of the power• co r. d , therre undt b 
Section 3 of the Jammu & Kashmir Stntc C . . r su ·scctton (2}, (b & c) of 

d . I ommtSSJOn for Back d 1997 rea Wtt 1 Jammu & Kashmir Stat C . . war Classes Act, e omtlltSston for B k (Amendment) Act, 2016, the Government hercb . ac ward Classes 
Members in the Jammu and Kashmir State Co y ~omi mate the following persons ns 

mmtss on for Bnckwurd Cl r. period of 5 years from the date they assume the office: asses, 10r a 

S.No. Name ofthe member 
1 
2. 

Professor Retd Vi render Gupt.1 Rio Jammu. 
Advocate Onkar Seth Rio Chnnni Hintmar, Jammu 

By order of the Government of Jammu & Kashmir. 

No. SWE/BCC/09/20 II Part-ll 

dx S,.; (Bab'u Ram) 
~ dditional Secretory to the Govern 

Dated~ \~ ,04.2018 

I. All Financial Commissioners. 
2. Principal Secretary to Hon'ble Chief Minister, J&I<. 
3. Principal Secretary to Hon'ble Governor, J&K. 
4. All Administrative Secretaries to Govt._,---,--.,------,,..--=-
5. Commissioner/SecreU'Iry to Government, General Administration Department. 
6, Divisional Commissioner, Jammu/Kashmir. 
7. Director Information, J&K Jammu. 
8. All Deputy Commissioners. 
9. Secretary, J&K State Commission for Backward Classes. 
10. Secretary Legislative Assembly/Council. 
II . Director, Archives, Archeology and Museums, J&K, Jammu. 
12. Principal Pvt. Secy. to Chief Secretary, J&K. , . f · d' bl' r n m next tssuc o 13. General Manager, Government press for tmme tate pu ten to 

Govt. Gazette. 
14. Special Assistant to Hon'ble Minister ____ _ 
15. PS to Hon 'ble Minister of State · 
16. PS to Secretary to Government Social Welfilrc Department. 


